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maintaining a higher inventory, which has been adversely 
affecting its financial performance. 

Similarly existing extraneous factors like slowdown in 
demand for steel, greater competition from other domestic 
producers and imports and increased input costs have af-
fected the financial performance. Profitability being depend-
ent on such varied dynamic factors, predicting any time frame 
for plant to generate profits is not feasible. 

Economic Inequality 

3731. DR. ASIM BALA : Will the' Minister of FINANCE 
be pleased to state : 

(a) whether the World Bank has released any 
report regarding economic inequality among the World Bank 
aided countries; 

(b) if so, the details thereof; 

(c) the reasons cited in the report for widening the 
economic inequality; 

(d) whether the Government have gone through the 
report; and 

(e) if so, the reaction of the Government thereto? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) to (e) Information is being collected and will be 
laid on the Table of the House. 

Urban Banks 

3732. SHRI ABHAYSINH S. BHONSLE : Will the 
Minister of FINANCE be pleased to state: 

(a) whether the RBI has shifted the operation work 
of urban banks of some districts of Maharashtra from Mumbai 
to Nagpur; 

(b) if so, the reasons therefor; 

(c) whether the Marathwada Urban Cooperative 
Banks Association has requested the RBI to continue the 
earlier attachment of the urban banks in Marathwada region 
with Mumbai; and 

(d) if so, the reaction of RBI in this regard? 

THE MINiSTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) and (b) Reserve Bank of India (RBI) has 
reported that it has shifted the regulatory work relating to 95 
primary (urban) cooperative banks located in all the 7 dis-
tricts of Marathwada region from Mumbai to Nagpur office. 
The transfer was effected in pursuance of policy decision of 
RBI to decongest some of the departments at Mumbai and 
also to render better customer services. Besides, it will be 
operationally convenient for the bankers and the public Of the 
Region to visit Nagpur rather than Mumbai. 

(c) and (d) RBI has reported that no request from the 
Marathwada Region Urban Cooperative Banks, Association 
has been received to continue the earlier arrangement. 

Misuse of Funds by Companies 

3733. SHRI JAGAT VIR SINGH ORONA: Will the Min-
ister of FINANCE be pleased to state: 

(a) the number of listed companies against 'I:hom 
action has been taken since April 1, 1994 till March 31, 1999 
for misuse of funds by not applying the money for the pur-
poses stated in the Offer Document at the time of their Public 
issue and Rights issue; 

(b) the aggregate amount invloved therein; and 

(c) the number of companies against whom pros-
ecution were launched for the misuse of funds or siphoning 
them off? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) to (c) According to Department of Company 
Affairs, provisions of the Companies Act, 1956 do not require 
that the Department of Company Affairs maintain information 
relating to use of proceeds of public issues by listed compa-
nies. However, as per information furnished by SEBI, 1893 
companies came out with initial public offerings during the 
years 1993-94, 1994-95 and 1997-98. Out of these, 41 com-
panies are not traceable. The details of these companies have 
been forwarded by SEBI to Department of Company Affairs 
for appropriate action. 

Fall in Prices of Natural Rubber 

3734. SHRI K. KARUNAKARAN : Will the Minister of 
COMMERCE be pleased to state: 

(a) whether the Government are aware that the 
natural rubber growers in Kerala are facing an acute crisis 
due to steep fall in prices of natural rubber; 

(b) if so, the step taken by the Government to help 
the rubber growers in Kerala; 

(c) whether Kerala Government have submitted any 
proposal to the Union Government in this regard; and 

(d) if so, the steps taken/proposed to be taken by 
the Union Government thereon? 

THE MINISTER OF COMMERCE (SHRI RAMA-
KRISHNA HEGDE) : (a) and (b) Yes, Sir. In order to help the 
rubber growers in Kerala to get remunerative price for their 
produce, the Government of India is interalia engaged in a 
market intervention operation through STC for procuring rub-
ber on Government Account and selling the same to Advance 
Licence Holders. The Government of India have also sus-
pended import of rubber under Advance Licence w.e.f. 20th 
February, 1999. 
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(c) and (d) Yes. Sir. The proposal of the State Govern-
ment of Kerala for financial assistance from the Union Gov-
ernment is being examined by Government. 

Agreement with Japan 

3735. SHRI AMAR ROY PRADHAN : Will the Minister 
of FINANCE be pleased to state: 

(a) whether any agreement was signed by the Am-
bassador of Japan in India with the Secretary of his Ministry 
stating that Japan will provide Rs. 41.57 crores as a loan for 
10 specific projects during the years 1997 and 1998; 

(b) if so, the details of the terms and conditions to 
repay the loan; 

Name of Project 

1. Simhadri and Vizag Transmission System Project 

2. Srisailam Left Bank Power Station Project (III) 

(c) the details of those 10 specific projects; and 

(d) the names of the States in which these projects 
have been establishedllikely to be established? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) Exchange of Notes were signed between the 
Finance Secretary and the Ambassador of Japan to India on 
31.10.1997 for 10 projects under Overseas Economic Coop-
eration Fund's 1997-98 loan package. 

(b) The repayment of loan will be 20 years after the 
grace period of 10 years. The rate of interest would be 2.3% 
per annum for general projects, and 2.1 % per annum for en-
vironment related projects. 

(c) and (d) 

Amount State 
(Yen million) 

10.629 A.P. 

14.499 A.P. 

3. Dhauliganga Hydroelectric Power Plant Construction Project (II) 16.316 U.P. 

4. Bakreswar Thermal Power Station Project (II) 

5. Tuticorin Port Dredging Project 

6. Punjab Afforestation Project 

7. Madhya Pradesh Sericulture Project 

8. Manipur Sericulture Project 

9. Rengali Irrigation Project 

10. SIDBI (VI) 

[Translation] 

PiHerage of Heroine from Alkallde Neemach Factory 

3736. DR. LAXMINARAYAN PANDEY: Will the Minis-
ter of FINANCE be pleased to state: 

(a) whether the heroine worth crores of rupees was 
seized in February. 1998 from the possession of empbyees of 
Akaiide Factory, Neemach while they were trying to steel It; 

(b) whetherthis factory is guarded by a large number 
of security personnel of Central Industrial Security Force; 

(c) whether this episode points towards a nexus 
between the employees working there and the inland-smug-
glers; and 

(d) if so, the action taken in this regard and the 
measures being adopted to stop it in future? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) No. Sir. There has been no case of seizure of 
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heroin from the possession of employees of Alkaloid Factory, 
Neemuch in February, 1998. However. two unskilled workers 
of the Alkaloid Plant of Government Opium & Alkaloid Works 
(GOAW). Neemuch were arrested by the State Police under 
NDPS Act on 3.2.99 approximately 2 kms. from the factory 
after recovery of 2.640 kgs. of morphine from them. The sale 
price of morphine sulphate is Rs. 21673/- per kg and as such. 
the value of the morphine seized is around Rs. 56000/-. 

(b) The security of the factory is looked after by the 
CISF personnel for which 96 CISF Security personnel includ-
ing administative staff and 8 fire fighting persons have been 
deployed. 

(c) The episode is more or less an isolated case of 
pilferage of morphine from GOAW. Neemuch. 

(d) A number of preventive measures have been 
taken including tightening of internal security measures. 
strengthening of the intelligence network and through search 
of workers by CISF both at the time of entry and exit. 


